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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 647 of 2024

Pankaj Sharma .... Applicant
Versus

State of Uttar Pradesh & Ors. .... Respondents

AFFIDAVIT ON BEHALF OF MEMBER SECRETARY, UTTAR
PRADESH POLLUTION CONTROL BOARD

I, Sanjeev Kumar Singh, S/o Shri Lal Sahab Singh, Member
Secretary, Uttar Pradesh Pollution Control Board, C/o T.C 12-V, Vibhuti
Khand, Gomti Nagar, Lucknow 226010 do hereby solemnly affirm and
state as under:

1 That I am the Member Secretary, Uttar Pradesh Pollution Control

/;}é;\ Board and as such conversant with the facts and circumstances of
/5% a4,

(ﬁ case and competent to swear the present Affidavit.

P2 .I?"ét this Hon'ble Tribunal has vide its order dated 30.05.2024
Ay

" directed that “the Respondent No. 2, Member Secretary, UPPCB

will ascertain the correct factual status from the spot and submit a
comprehensive reportin respect of operation of Respondent No. 5

unit, compliance of requisitenorms by it, and the current operating

f

status.”
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That vide its letter dated 13.06.2024 and 10.07.2024 the State
Board has directed the Regional Officer, Moradabad to conduct
the inspection regarding to the compliance of the closure order and
status of land erosion. A copy of the letter dated 13.06.2024 and
10.07.2024 are collectively being contained as Annexure R1/1 to
this affidavit.
That in pursuance to the above said letters the Regional Officer,
Moradabad vide letter dated 07.08.2024 has sent the compliance
report alongwith respective annexure and inspection report,
conducted on 25.07.2024. The copy of the inspection report dated
25.07.2024 is being contained as Annexure R1/2 to this affidavit.
Further, it is pertinent to mention here that the brick kiln
found established and operational without having valid consent
from the State Board and in violation of the closure order dated
02.07.2021, which is evident from the perusal of the inspection
report, contained as annexure R1/2. Furthermore, the
Environmental Compensation amounting Rs. 27,18,750/- has also
been imposed upon the said brick kiln which has been stayed by
the Hon’ble Allahabad High Court, Lucknow Bench vide order
dated 30.07.2024 passed in Writ Petition (C) No. 5054/2024, M/s
NSR Brick Field versus State of UP and ors.
That the Status Report as directed by this Hon'ble Tribunal is
annexed for the perusal of this Hon'ble Tribunal. The contents of
the report and its annexures are correct and true copy to my

knowledge and belief to be true on the basis of the records.

e BOL N DEPONENT



aoramitkumar@gmail.com
Typewritten text
3


65 4

VERIFICATION:
I the above named deponent .do hereby verify that the contents of
the above affidavit are true and correct to the best of my knowledge and
belief and nothing material has been concealed there from.

Y
Verified at Lucknow on this }9'\*0(11%5 of September 2024

DEPONENT

the ceponerd!Exectmd
before me

7:';

{ know & lgentify
aho has sign

=
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“.....6. Issue notice to the respondents. Applicant is directed to serve the respondents and
file affidavit of service at least one week before the next date of hearing.

7. Respondent No. 2, Member Secretary, UPPCB will ascertain the correct factual status
from the spot and submit a comprehensive report in respect of operation of Respondent No. 5
unit, compliance of requisite norms by it, and the current operating status, within a period of four
weeks from today.
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